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O R D E R  
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Per J.V. Bhairavia, J.M.:-  The instant MA has been filed by the respondents 

of OA for extension of time of three months for compliance of order dated 

07.01.2019 passed by this Tribunal in OA/051/00092/2017.  

2.  The learned Sr. Standing Counsel for the respondents has fairly 

submitted that two months have already elapsed and the respondents are in the 

process of compliance of the order passed by this Tribunal in the above OA. He, 

therefore, requests short time for compliance of order by way of extension of 

time. 

3.  Considering the request made by the respondents, in the interest of 

justice, we grant two months’ time to comply with the order of the Tribunal dated 

07.01.2019 passed in OA/051/00092/2017. It is, however, made clear that no 

further extension will be granted to the respondents for the purpose. MA is 

disposed of accordingly.  

 
  [Dinesh Sharma]/M[A]                [J.V. Bhairavia ]/M[J] 
Srk.   
 


